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4tIl. 8bri D. Erial: Will the 
PrbDe M1aI8ter be pl('ased to state: 

«a) what is Government'. policy in 
rt·gard to unel ... iftt'd forests in 
NEFA-regarding right!. collectitll 
royalty ('te.; and 

(b) whether Government arc aware 
that the Pui,hat Keb,atll Koret 
(Co-operative Saw Mill) in NEFA u 

nOl getting enough timbers as mOlt 
of the timbers hav(, been extracted 
by some outside con trnctors? 

The Prime MiDJaer and MiDlllllel' 
or External AJralrs (8brl lawahal'laI 
Nehru): (a) The Government's polley 
is that the forest areas whicb fall 
under the definition of Jhum Land 
should bl' handed over to the Tribal 
Councils for managemt-nt and the 
royalties acclouing trom these torest 
areas should be utilised for the collec-
tive benefit of the villagers concerned. 

All other forest areas are managed 
by the Government and the royalties 
art' also collected by the Government. 
The local people are, however, allowed 
fre,-use of the forest products tor 
their domestic uses and are permitt('d 
to fish and hunt freely. 

(b) Thl' forest areas in the locality 
where the Pasighat Keban, Kore! 
Saw Mill operates wert· under lea.e 
to another concern  from 1929 to 1960. 
During this period, thry almost com· 
pletely worked out the specieS of 
wood which is in general demand in 
the market. The 1950 earthquake, th(' 
subsequent erosion and the operations 
of the Kebgang Koret during the pre-
vious four years have Jed to a turth('r 
shortage of the' orkabh~ trl.'e8. 

Being a tribal co-operalivt' concern, 
the Kebang Koret is given preference 
and encouraged to take up operations 
in forest nreas earmarked for exploi-
tation. At their request the NEFA 
Administration are con5idering the 
pOllibtUty of allotting a npw forest 
area for their operations 10 that tlrn£er 
becomes available to thpm within 
('l'onomkal dlltanc(' and the produc-
tion CO!It is thf'n!'by ini t~. 

Inlan Froatler Adadn..."..Un 
8en1ee 

..... Sbrl D. Ertq: Will tht' Prime 
MJaWler be plealt'd to Btatf': 

(a) whether it ia a fact that there 
wal a propopl to brin, the cadre ot 
r.FA.S. "'n on par with thole of 
the I.A.S. aDd I.P.S. In tht-matter 01 
countlnr lIf'niority and rradel; and 
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(b) if so, what is the latest posi-
tion? 

The Prime MinIster and MiDIBter 01 
Exierul Mail'll (Sbrl "awaharlal 
Nehru): (a) and (b). The Indian 
Frontier Administrative Service is 
governed by its own set of Rules. 
These have been framed keeping in 
view the special needs of the Service. 
Rule 15 provides that the seniority 
of the members of the Service inter 
se shall be d-etermined by the Central 
Government on the advice of the 
Special Selection Board and after 
taking into consideration the age, 
experience, seniority in the parent 
Service, if any. and other relevant 
factors. 

Grade I and Grade II of the I.F.A.S. 
('orrespond to the Senior and Junior 
Grades respectively of the I.A.S. 
There is, however, no proposal to 
apply the I.A.S. or the I.P.S. Rules 
in the matter of seniority or Grades 
to the A.F.A.S. 

Trade Pact with Malaya 

4666. Shrl P. C. Borooah: Will the 
Minister of Commerce and Indwrtry 
be pleased to state: 

(a) whether Malaya has otlered to 
enter into a bilateral Trade Pact with 
India; 

(b) if so. on what broad terms; 
and 

(c) what is the Government's atti-
tude in this regard? 

The Deputy MiDJIIteI' 01 Commerce 
and IDdastry (Shrt Satlsh CIwulra): 
(-.0) to (e). The matter is under 
consideration. 

DemanlaUOD of IDIIo-Pat Border 

UI'r. Ibn D. C. SIwma: Will the 
PrIme MlDIMer be pleased to state: 

(a) whether it is a tact that the 
Government of India have expedited 
the demarcation of the Indo-Pakistan 
border In the lector where Paldstall'l 
Karnatull dam is expected to sub-
er~ a part of Indian territory In 
the Lusha! hills of Aaam: 

(b) if so, the area of land to be 
submerged; . 

(el the compensation agreed to be 
paid by Pakistan; and 

(d) the steps taken to expedite the 
survey of the area? 

The Prime Minister and Minister 
of Exterul Afrairs (Shri "awaharlal 
Nehru): (a) and (d). Yes, Sir. The 
strength of the Indian Survey party 
in the area has been increased. 

(b) and (c). The precise extent of 
Indian territory that is likely to be 
submerged by Pakistan's Kamatuli 
dam project would be known only 
when survey of the area has been 
completed. Negotiations on the claims 
of the Government of India regard-
ing the loss caused by the flooding (If 
Indian territory by this project in 
Pakistan can commence only w!'"n 
the survey is completed. 

Paper Grade Pulp Project In M'Iam 

4668. Shrl P. C. Borooah: Will the 
Minister of Commerce aDd IDdustry 
bp plea~('  to statl': 

(a) whether it is a fact that a 
licence has been issued to Messrs. 
Balme Lawrie and Company for its 
mammoth paper grade pulp project 
in Assam; 

(b) if so, what will be their pro-
duction capacity; and 

(c) where will their factory be set 
up? 

The MiDlater of IDdlllltry (81tn 
MaDabhai Shah): (a) Yes, Sir. 

(b) 31,200 tons per year. 

(e) At Monacberra. Near Haila-
kandi, District Cachar. 

.... J 8bri p. C .......... : 
. "\. Sbrl ... KrbIIwa Qapta: 

Will the Minilter of c.aa..ree ... 




